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For Respondents: None   
  
 

O R D E R 

(Virtual Mode) 

29.09.2020  Counsel for Appellant submits that both the Respondents 

have been served by email on 26th September, 2020. As regards, Notices 

sent by Court, the Notice of Respondent No.1 could not be delivered and 

Notice of Respondent No.2 is reported to be in transit.  

 None present for the Respondents.  

 List the Appeal in ‘Orders Category’ on 7th October, 2020 to check who 

is appearing for Respondents  

      

    [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 

 

[Kanthi Narahari] 
Member (Technical) 

/rs/md 


